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L. A. Notifications and Declarations
KANNUR DISTRICT 0} ;
NOTIFICATION Ll (2) (&)
Usper Sperron 13 or Tup K g 17 238/13 0.0300
AND BOUNDARIgS IEAE-?HETE;EFU““ e gﬂﬂﬂ 0.0528
. ¢ 0.011
No. C-1178/2002. 28th September 2007 . 20 244/21 0.0 :ruf
It is hereby notified under section 13 of the fu!; 244,22 0.0026
Kerala Survey and Boundaries Act 1961 (Act 37 of % 2439 0.2284
1961) that the survey of the undermentioned areas Total 1), 9309
are naw completed, S
S Sd.)
Unless the survey herel ifizd i . K ir. ay s i S
decree of a Civil Gourt under the eovinr et _ Special Tahsildar L. A. (Railiesy).

section 14 of the said Act, the records of the survey
shall be conclusive proof that the boundarics
deteymined angd recovded therein have been correctly
determined and pecorded. i

PARTICULARS OF THE ARpa
Digtrigt—Kannuy,

Talup—Kaunur, Amsom—Kuthimangalam.
Desom—Runhimangalam, Block No.-24.
SE Field Nos, Extent

Na. Complried (Heatares)
T @
) 356/10 0.0502

2 35612 . 0430

3 35618 0. 0645

4 360/15 0. 0400

5 6010 0. 0644

6 360,11 0.0324

7 J6d/e 0.0907

3 3688 0. 0080

9 369/1 6 01,0595

10 369/17 (.0083

11 23715 .0205

12 238/14 (.0155

13 23876 (1.0081

|4 238/7 0.0011

15 238/15 0.0110
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